
155     Re: Need to change the (RAJYA SABHA] Sawmtwadi Bound Train     156 

starting point of from Kuria to Dadar 

 
  

"misidentification of CT scan on two 

neurosurgery patients led to the death of one 

patient and craniotomy and coma to another." 

..."deadly place and a nest of corruption." 

What was Lucknow's centre of excellence 

is now a deadly place and a nest of 

corruption. 

"Patient's life may not always be safe here." 

RE: NEED TO CHANGE THE 

STARTING POINT OF 

SAWANTWADI BOUND TRAIN 

FROM KURIA TO DADAR 



157     Re: Bhomi Pooja for [11 DECEMBER 1996] Lift Foundation Stone     158 

Laying Ceremony 

 

PROF. RAM KAPSE (Mahatrashtra): Sir, 

I associate myself with his demand. That is 

the only point I want to make. 

RE: BHOOMI POOJA FOR LIFT 

FOUNDATION STONE LAYING 

CEREMONY 

SHRI ASHOK MITRA (West Bengal): 

Mr. Vice-Chairman, Sir, I wish to raise an 

Issue which touches upon the very 

fundamentals of our secular republic. The 

Indian Institute of Foreign Trade is a 100-per 

cent subsidiary of the Ministry of Commerce. 

It trains researchers on aspects of foreign 

trade. But it is a Government of India 

undertaking. 

On 5th December, i.e. last Thursday, there 

was a foundation stone laying ceremony for a 

new building of this Institute. The Prime 

Minister was the Chief guest. Now what I 

have to say may not be in agreement with the 

point of view of some of my hon. colleagues. 

But I would like them to listen to me. We call 

ourselves as a secular republic. Now the 

Prime Minister was present. There was a 

Bhoomi Pooja and the Prime Minister 

participated as the principal functionary at the 

Bhoomi Pooja. This newspaper carries that 

picutre. I hope somebody from the heaven is 

examining the implications of what has 

happened. We are supposed   to be a secular 

republic.   And 

secularism means that the State should be 

equidistant from all religions. Not only that, 

the State should also desist itself 

...(interruptions)... 

 

SHRI ASHOK MITRA: Raghavji, would 

you kindly allow me to speak? I never 

interfered when you were speaking . 

..(interruptions)... 

Not only that, the State should also stay 

away from religious rituals of all descriptions. 

If you do not do that, we will be playing into 

the game of our hostile neighbours who are 

determined to prove that we are not a secular 

republic as we claim to be. This picutre is 

here. Suppose it is printed in thousands and 

distributed all over Pakistan. Then, what 

would be its implications? In this connection, 

I have two specific suggestions for the 

consideration of the Government and I do it 

with all humility. 

Firstly, from now on somebody has to 

show some courage somehwere. From now on 

the Government should take a decision that 

there should be no religious ritual of a 

particular denomination for this kind of 

official functions. Secondly, the Government 

of India should also issue a directive under 

Article 256 asking the State Governments to 

desist from this kind of arrangements. 

 


